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THE MlKl&TEB OF STATE IN THE 
MINISTRY 01' HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RAN-
JAN L4SKAR): (a) No. There have, 
however been occasional shortageaJ in 
some dispensaries due to short supplY 
of mecli'cines in general in the nlat"lc.et 
or late arrival of consignments. 

(b) Super Bazar supplies only a 
san amoWlt of medicines-mostly non-
formulary items PTt!scribed for the 
e~e1i iarie . There may be non-
availability of a few medicines at ('@lr-
tain occasions. 

(c) No. There may, however, be 
some occasional vacancies due to leave. 
transter, retirement, resignation etc. of 
the incumbe-nts. 

(d) According to the guidelines and 
the prescribed procedure now follow-
ed, wheaever any item is not available 
with the Super Bazar, the beneficiaries 
are 'authorised to procure these items 
from the open market and their cost 
is reimbursed by the Super Bazar. 

(e) and <f). Suitable action i~ in-
variably taken to fill up these vacan-
cies. 

CapltaUoD Fee for Admia.ioD t8 Mec1i-
cal coUe.es 

607. SllRI B. V. DE"SAI: Wll1 the 
Minister of liEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a fact that the 
Centre has communicated to the State 
Govemmf'nts its opposition to the levy 
of capitation fees for admission to 
private medical colleges by the state 
Government: 

(b) if so, the States where such 
capitation fee is charged; 

<C) whether all the State Govern-
ments were asked by the Centre not 
to charge capitation fee from any indi-
vidual in future; 

(d) 1:( so, how maay states acreeU 
:md acted upon durine tb. current 
acadtmic year; 

(e) whether the reports hav'! 
come tg the Government that many 
States are still cbarling capltation fee 
in various medical colleges; an,i 

(f) if so, what action is proP08ec:l to 
be taken a,ainst them Y 

THE MINISTER OF STATE IN TBK 
MINISTRY OJ' HEALTH AND FAMI-
LY WELPAltE (SHIU NIHAR BAN .. 
JAN LASKAR): <a> Yes 
(b) and ( e). Accordini to informa-

tion available capitation fees are stU! 
beine: chare;ed in some medical conea.s 
in Karnataka and Anc.hra Pradesh. 

(c) and Cd): The Govemment of 
India havfl advised the state Govam-
ments which have medical colleees to 
do away with this practice. Of the 
threE' States in which medical coUeaes 
are charging cal)itation fees, the only 
colle.le in Punjab, a private institu-
tion, has done away with this practice 
from the academic session 1981-82. 

(f) The State Governments concern-
ed will continue to be advised to end 
the practice of capitation fees. The 
Government is also ontem lati~ the 
introduction of suitable leaal measures 
to ensure against the continuation or 
the practice 

Complaints of Short Distance Com-
muters Al'ainst Taxi AIId Autorlka-

shaw Drivers 

608. SHRI VIJAYA KUMAR YA-
DA V: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state: 

(a) whether he is aware of a larae 
number of complaints from the com-
muters of different areas about ret ~ 

of autorickshaw and taxi drivers to 
take paeseQCers to short distances aDd 
charaing arbitrary fares from them; 
and 

(b) iI so, what action bas been taken 
by the authorities against suCb erring 
drivers? 

THE MINISTER OF l~ I  AND 
TRANSPORT (SB1l1 vaaDIDILA 
PATJL): <a> &lid (b): la ont. 'to at--
tend to the cOlB9lalDb beIDa weii .. 




